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RAMESH NAIR 

 

Shri G. B Yadav, Learned Counsel appearing on behalf of the appellant 

submits that the appellant has  expired  on 17.09.2022. He has submitted   

the death certificate. 
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2. Considering that the appellant is no  more, the  appeals are abated  

and  disposed of accordingly. 

 

(Dictated and pronounced in the open court) 

 

 

 

 

 

RAMESH NAIR 

MEMBER (JUDICIAL) 

  

 


